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Supply of rice from Orissy

246, Shri Chintamani Panigrahi:
Shtl Dhuleshwar Meena:
Shri Ramachandra Ulaka:
Shri Khagapathi Pradhani:
Sbri Heerji Bhal:

Will the Minister of Food and
Agriculture be pleased to state:

(n) the quantity of rice supplied
by the Government of Orissa from
January, 1968 to March, 1967 to the
Central pool and to the other Statss,
State-wise;

(b) the target for export during this
period; and

(e) the quantity of rice that the
ate Governmant have sgreed to sup-

ply to the Central pool during 1867-
68 season?

The Minitter of State in the Miniy.
try of Food, Agriculture, Community
Development and Cooperation (Shed
Annasahid Shinde): (a) Orissa
contributed to the Central Pool 125.8
thousand tonnes rice during the period
Ist January 1966 to 28th March 1967,
In addition,3 thousand tonnes have
been sent to Assam and 4.3 thousand
tonnes to West Bengal on State to
State basis.

(b) The target for export during
1886-87 was 75,000 tonnes. The target
for 1067-688 has not yet been finalized.

(e) It is too early for the State Gov-

ernment to say how much xice they
rill be able to contribute to the Cen-

iral Pool during the crop wseason
1867-68.

Reforms in Land Tenure System

+247. Shri Shiva Chandra Jha: Will
the Minister of Food and Agriculiure
be pleased to state:

(a) whether any qualitative change
has been brought itito being in Indian
agriculture by the reforms in the land
tenu-e system; and

(b) the impact of Gramdan move-
ment on the agricultural set-up of the
country?

The Minister of Btate in the Minis-
f{ry of Food, Agriculture, Community
Pevelopment and Cooperation (Shrl
Annasahib Shinde): (a) Yes.

(b) No impact study has been made
to assess the effects of the movement.
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*249. Bhri Dhireshway Ealiis:
Shri Indrajit Gupta:

Will the Minister of Transpori and
Bhipping be pleased to siate:

(a) whether Government have fina-
lised the proposal to reorganise the
River Steam Navigation Co., Ltd.;

(b) if so, the broad features thereof;

(¢) whether the services of all the
prescnt employees will be taken as a
eontinued service; and

(d) whether Government have re-
ceived any memorandum from the
River Steam Navigation Co. Ltd,
and Indian General Navigation and
Rai'way Co. Ltd, Workers' Union,
Assam (Gauhati) in this regard?

The Minister of Transport and
Shipping (Dr. V. K. R. V. Bao): (a)
and (b). No Sir. Government have
however evolved certain proposals in
this regard and a Scheme under Sec-
tion 391 of the Companies Act read
with Sections 392-304 has been filed
by the River Steam Navigation Com-
pany Limited in the Calcutta High
Court for effecting a set lement with
its secured and unsecured creditors
and the transfer of its assets to =&
new Company. The matter is now
before the Calcutta High Court.

(c) As the matter is now before a

Court it is not possible to give an
indication at this stage.

(d) Yes Sir.
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